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@masi CHAUDHARY LAW OFFICES <chaudharylawoffices@gmail.com>

Advance service of Action taken Report/ComplianCe Affidavit filed on behalf of
Respondent No.5/NOIDA

1 message

CHAUDHARY LAW OFFICES <chaudharylawoffices@gmail.com> Tue, Feb 7, 2023 at 6:33 PM
To: sjmathews@gmail.com

In re: O.A. no. 177 of 2022 titled as Abhist Kusum Gupta. vs. State of UP & Ors.

Dear Sir,

Enclosed please find attached the Action Taken Report/Compliance Affidavit filed for and on behalf of the Respondent No. 5/
New Okhala Industrial Development Authority in the aforesaid matter.

Kindly acknowledge the same.

Regards
Nishi Kant Singh
Advocate

for Chaudhary Law Offices
Advocates

K-2017 (L.GF)

Chittaranjan Park

New Delhi-110 019.
+91-11-41083797

Confidentiality Note: This message is intended only for the use of the individual or entity to which it is addressed and may contain information that is
privileged, confidential and exempt from disclosure. If the reader of this message is not the intended recipient or an employee or agent responsible for
delivering the message to the intended recipient, you are hereby notified that any dissemination, distribution, or copying of this communication is strictly
prohibited. If you have received this communication in error, please notify us immediately by e-mail and delete the original message. Thank you
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